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The cultivation of opium poppy is 
permitted only under strict system of 
licensing and control. The Customs 
authorities and other Enforcement 
agencies keep a close watch at the 
ports and the land borders to check 
any attempt to smuggle opium out of 
the country. '

Proposal to set up Powerloom Board

3360. SHRI OSCAR FERNANDES;
* SHRI JAGDISH TYTLER:

Will the Minister of COMMERCE 
be pleased to stat«: -

(a) whether there is proposal before 
Government to . set" up  ̂ Powerlpom 
Development Corporation or Board;
and ’ ' ' ' * *

(b) if so, how long will it take-for 
Government to implement the pro-
posal?

THE MINISTER OF STATE.IN THE 
MINISTRY't)F COMMERCE (SHRI 
KHURSHEED ALAM KHAN): (a)
and (b). Government have constitut-
ed the All India Powerloom Board 
by a Resolution dated 23rd November,

De-Reservation of Vacancies of In-
spectors in the Charge of Commis-

sioner of Income-tax, Kanpur

3361. DR. V. KULANDAIVELU: 
Will the Minister of FINANCE be 
pleased to state:

(a) the reasons for dereservation of 
vacancies of Inspectors reserve for 
Scheduled Caste candidates in the 
Charge of Commissioner of Income 
Taxi Kanpur vide C.B.D.T.’s letter 
F. No. A-14013/11/80-Ad. VII, dated 
14-4-1980;

(b) whether the rule of exchange 
a b il it y  has b e e n  fo llo w e d ;

(e) ii so, the reason why the eligible 
Scheduled caste employees were not 
promoted for the vacancies reserved 
for Scheduled Tribes (which were de- 
^eserved) while these were due .for 
exchange for the SC candidates;

(d) whether the rule of “Carry for-
ward” , for the above vacancies has 
been applied for three years and sub-
sequently the rule of exchangeability;

(e) if the rules were not followed, 
what action has been initiated or is 
under consideration against those res-
ponsible; and

(f) how the loss caused to the eli-
gible Scheduled Caste candidates due 
to this de-reservation will be recover-
ed ? '

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): 7a). Vac-
ancies reserved for Scheduled Tribe 
and nit for Scheduled Caste were de-
reserved in the said letter.

(b) Yes, Sir.

(c) One vacancy reserved for Sche-
duled Tribe, which was ripe for ex-
change, was given to Scheduled Caste 
candidate.

(d) Yes, Sir.'

(e) and (f) Does not arise.
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